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Present : Hon'sle Mr,Justice ﬂ.K.Chattefjeq, Vige=Chairman

Hen'sle Mr.M.5,Mukherjes, Administrative Membsr

SMT. PRAMILA SINGHA } A
| . o |
Vs |
UNION OF INDIA & ORS, | ‘ \

Fer the gpplicant ¢ Mr,B.Chatterjee, counsel |

Mr.0.P.Bhattacharjee, counsel |

- For the r espondents: Mr.P.K.Arsra, counsel .

Heard on ¢ 16,9,97 Opder on ¢ 16.9 .97
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A.KosChatterjee, VC

MA has been filed te bring on recerd the legal |

. |
representative of eriginal applicant Nr.Nitwananda Singha whe

o
ol o

had filed the OA and has died durlng the pendency of the Oﬂ

-

2 pead m g ‘
on 26.,4,97. Hearlng the csunsel for both he partles and en

N perusal of the reosrds ys find that the cause ef action survives \

Wit Pgfber the death ef the gpplicant in DA.EThereFore the name \

ef Smt.Pramila Sinagha be brought in recerd and necessary coerrectien {

o <
be made int he cause titles of the OA, MA is bheso&l&e dispaesed sf,

OA be listed on 18.2,98 fer gdmission hearing.
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